
 359  2.  G.  Min.  of  Home
 Affairs

 [at  वीरभद्र  सिंह ]
 अन्त  में  एक  बात  कह  कर  अपना

 भाषण  समाप्त  करता  हूं  शौर  वह  यह  कि
 झापने  नौर्थ;  ईस्टर्न  इण्डिया  के  लिये  नार्थ
 ईस्टर्न  काउन्सिल  का  गठन  किया  है,  यह  एक
 ग्रच्छा  कदम  है  इससे  प्रदेशों  को  एक  दूसरे
 को  समझने  में  वहां  की  समस्याओ्रों  को  सुलझाने
 में  बड़ी  मदद  मिलेगी,  बौर  उस  इलाके  के
 विकास  में  भी  मदद  मिलेगी  ।  इसलिये  मेरा

 सुझाव  है  कि  मंत्रीमहोंदय  इसी  पैटर्न  पर
 एक  नार थ  वैस्टर्न  काउसन्सिल  बनायें  जिसमे
 हिमाचल  प्रदेश,  कश्मीर.  चण्डीगढ़,  पंजाब
 और  हरियाणा  शामिल  हों  ।  इससे  यह  होगा
 कि  इन  राज्यों  की  जो  समस्‍यायें  हैं,  उनको

 सुलझाने  में  उनकी  तरक्की  में  बड़ो  भारी
 मदद  मिलेगी  ।  इस  नार्थ  बस्टर्न  काउन्सिल
 के  बारे  में  आप  वहां  के  राज्यों  की  राय  लें,
 राजनीतिक  दलों  की  भी  राय  लें  ।  ग्रगर  ऐसी
 काउन्सिल  बनेगी  तो  इस  इलाके  की  एकता
 बढ़ेगी  और  तरक्की  में  बड़ी  मदद  मिलेगी  1

 श्र्न्त  में  एक  बात  और  कहनी  है  कि  आज

 हमारे  श  में  कई  जगहों  पर  राज्यों  के  पुनर्गठन
 की  मांग  हो  रही  है  t  मैं  उन  लोगों  में  से  हूं
 जो  समझत  थे  कि  भाषा  के  श्राघार  पर
 राज्यों  का  गठन  करना  भूल  थी।  उससे

 हमारे  देश  की  एकता  को  धक्का  पहुंचा  है  शौर
 विधटनात्मक  शक्तियों  को  प्रोत्साहन  मिला

 है।  जो  लोग  यह  समझते  थे  कि  भाषा  के
 आधार  पर  राज्यों  का  पुनर्गठन  करने  के
 बाद  ग्राइन्दा  के  लिये  पुनगंठन  का  प्रश्न  समाप्त

 हो  गया  है  बह  बात  गलत  साबित  हुई  है।
 श्ाज  झाथिक  कारणों  की  वजह  से,  ग्राधिक
 विषमताझों  कों  लेकर  भी  जगह  जगह  पर
 राज्यों  के  पुनगंठन  की  मांग  हो  रही  है  ।
 शौर  इस  सन्दर्भ  में  मैं  कह  रहा  हूं  कि  श्गर

 कहीं  के  लोग  श्ललग  राज्य  मांगते  हैं,  शगर
 उत्तर  प्रदेश  के  जो  पहाड़ी  लोग  हैं  वह  लग
 राज्य  मांगने  हैं  तों  कोई  हैरानी  की  बात  नहीं
 है  ।  तो  मैं  सरकार  से  कहना  चाहता  हूं
 कि  जज  जा  हमारे  देश  के  अन्दर  रीजनल
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 इम्बेलेंसेज  डिस्पेरिटीज़  पैदा  हो  गई  हैं  और
 जो  विपमतायें  पैदा  हो  गई  हैं  उनको  दूर
 करना  पड़ेगा  और  जब  तक  इनको  दूर  नहीं
 करेंगे  तव  तक  रोज  नये  नये  राज्यों  को  बनाने
 की  मांग  हमारे  सामने  झ्ञाती  रहेगी  ।

 इन  शब्दों  के  साथ  में  मैं  ग्रापको  घन्यवाद
 देता  हूं  ।

 17,08  hrs.

 DISCUSSION  ON  STATEMENT
 MADE  BY  MINISTER  OF  HEALTH
 AND  FAMILY  PLANNING  REGARD-
 ING  GURU  GOBIND  SINGH  MEDI-

 CAL  COLLEGE,  FARIDABAD
 MR,  CHAIRMAN:  We  now  take  up

 Discussion  under  Rule  93  on  the
 statement  made  by  the  Minister  of
 Health  and  Family  Planning  in  the
 House  on  the  22nd  March,  973  regard-
 ing  Guru  Gobind  Singh  Medical
 College,  Faridabad.

 I  heve  got  the  list  of  a  number  of
 speakers  here.  The  time  allotted  i:
 limited.  I  would  request  the  hon
 Members  to  be  as  brief  as  possibie.

 Dr.  Laxminarayan  Pandeya.

 Blo  लक्ष्मीनारायण  पांडय:  (मंदसौर)  :
 सभापति  जी,  22  मार्च,  को  माननीय  स्वास्थ्य
 मंत्री  महोदय  द्वारा  दिया  गया  वक्‍तव्य  विद्या-
 थियों  में  ग्रधिक  निराशा  पैदा  करने  वाला
 झोर  उनके  बहुत  लम्बे  समय  से  इस  विचार
 को  पीछे  घकेलने  वाला  सिद्ध  हुआ  जिसके
 द्वारा  उन्हें  श्राशा  थी  कि  सम्भवतः  स्वास्थ्य
 मंत्री  जी  कोई  ऐसी  युक्ति  ढूढ़ेंग  जिससे
 उनका  ग्रंधकारमय  भविष्य  ठीक  हो  सकेगा  |
 लेकिन  मंत्री  जी  ने  जो  यहां  वक्तव्य  दिया

 वह  उनके  पिछले  वक्तव्य  से  भी  शायद
 ्त्यधिक  निराशापूर्ण  साबित  हुआ  ।  पिछले
 वक्‍तव्यों  में  जरूर  श्राशा  का  संकेत  दिया  था
 जिसके  वारे  में  सरकार  द्वारा  कुछ  न  कुछ
 निश्चित  कदम  उठाये  जायेंगे,  उनके  ऊपर

 सहानु  भूतिपृबक  विचार  किया  जायेगा  ऐसी
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 ora  बंधी  थी।  लकिन  22  मार्च,  को  जो

 वकक्‍तव्य  दिया  है  और  उसके  अन्दर  जो  उन्होंने
 पिछले  स्वास्थ्य  मंत्रों,  श्री  दीक्षित,  के  भाषण

 का  हवाना  िया  है  उपकों  तरक  मैं  ग्रावका

 ध्यान  दिलाना  चाहुंगा  :

 “if  a  trust  can  be  registered  or
 constituted  and  if  charitable  ind
 public-spirited  gentlemen  interested
 in  the  education  of  students  in  Pun-
 jab  and  Haryana  and,  perhaps,  also
 in  Delhi  combine  together,  then
 sufficient  initial  funds  can  be  raised
 ....and  then  perhaps  some  way  can

 be  found.”

 यह  उन्होंने  एक  आशा  का  संकेत  दिया,  और

 इपके  जागे  बन  कर  उन्होंने  दुपरे  सदन  में

 भी  इस  बात  का  संकेत  दिया  कि  इसके  अन्दर

 कुछ  प्रगति  हुई  है  और  इसके  बारे  में  हम
 किसी  न  किसी  निर्गय  पर  पहुंव  पायेंगे  ।  लेकिन

 उतका  दिया  हमा  जो  वक्ता  ई  बहू  निराशा

 में  परिणित  हो  गया  |

 सदत  में  इस  के  बारे  में  20  तदम्बर  को,

 19 दिसम्बर  को,  7  मार्च  को  झौर  22  मार्च

 को  और  जो  दूसरे  सदन  में  चर्चा  हुई  उन  विभिन्न

 चर्चा  प्रों  द्वारा  सरकार  ने  इस  बात  को  स्वीकार

 करने  की  चेष्टा  नहीं  की  है,  यद्यपि  सरकार

 इस  के  अन्दर  उत्तरदायी  है,  विशेषकर

 हरियाणा  सरकार  उत्तरदायी  बनी  है,  क्योंकि

 किसी  ते  किसी  प्रकार  से  इस  कालेज  की  स्था-

 पना  के  बारे  में  एकसोप्ताइटी  बती।  इस

 सोसायटी  ने  पैसा  इकट्ठा  किया  ।  सोसायटी

 का  रजिस्ट्रेशन  हुआ  झ्ौर  यह  सब  राज्य  की

 सरकार  की  जानकारी  में  हमा  रजिस्ट्रेशन

 Medical  College,  Faridabad  (Disc.,)

 होने  के  बाद  उन्होंने  पैसा  इक्ठा  करना

 प्रारम्भ  किया,  वह  भी  सामान्य  पैसा  नहीं,
 44  लाख  कयया  इकट्ठा  किया  1  रुपया

 इकट्ठा  करते  के  वाद  उस  का  किस  तरह  से

 बह  TUT  करेंगे,  उसका  उपयोग  ठीक  होगा

 यानहों,द्रो  रहा  है  या  नडीं,  इस  सब  की

 जानकारी  देतो  चाहिए  और  संभवत:  सरकार

 को  जानकारी  रखती  चाहिए  ।  इस  प्रकार

 की  संस्था  के  चलाने  के  बारे  में  हरियाणा
 सरकार  ने  एक  ग्रादेश  द्वा  TT  जो  राजपत्न  में

 प्रकाशित  हुआ्रा,  वहां  डेंड  वाडीज  लाने  की

 स्वीक्किति  दी,  हास्पिटल  फंसिलिटीज  की

 स्वीकृति  दी  ताकि  वह  विद्यार्थी  अपना  काम

 सोख  सकं।  इस  प्रकार  से  सरकार  ने  विद्या-

 थियों  के  मत  में  भावत्रता  पैदा  की  कि  वास्तव

 में  कलेज  को  (  किलि  एज  मिग,  कलिज
 को  मान्यता  दो  जायेगी,  if  निवर्सिटी  से  ऐफि-

 'लिएगत  दरोगा,  मेडिकन  कौंसिल  उस  को

 ऐश्ूव  करेगी  1  इतर  तरह की  भावना  पुष्ट  हुई

 हरियागा  की  स्टेट  गवर्नमेंट  ने  इस  सम्बन्ध

 में  एक  पत्न  लिखा  है,  उस  को  मैं  उद्धुत  करना

 चाहता  हूं  ।  वह  कहते  हैं  :

 “Similarly,  necessary  approval  of
 the  Medical  Counci:  of  India  will
 have  to  be  obtained  by  the  Medical
 College  as  required  under  the  rules
 of  the  Medical  Council  of  India.  It
 is  requested  that  Government  may
 be  kept  informed  about  the  steps
 taken  for  the  establishment  of  the
 Medical  College.”

 इस  के  ग्रागें  चल  कर  जो  दूसरा  पत्  चंडीगढ़
 से  लिघा  गया  है  l972%  वह  इस  प्रकार  है  :

 “The  College  authorities  will  have
 to  take  up  the  matter  regarding  affi-
 liation  only  after  the  college  has
 been  established  according  to  the
 requirements  of  the  university.”
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 [Sto  लक्षतोतारायण  पाण्डेय]

 यूनिवर्सिती  को  कुछ  रिक्‍्वायरमेंट्स  हों
 सकती  हैं  1  लेकिन  उन्हें  पूरा  करने  के  लिए

 जब  हरियाणा  गत  पेंट  को  म्रप्रोच  किया

 गया  तो  उन्होंने  कालेज  के  लिए  नकारात्मक

 उत्तर  दिया  किन्तु  जब  मैनेजमेंट  ने  यह  कहा
 कि  कालेज  को  करनाल  के  बजाय  फरीदाबाद

 ले  जाना  चाहते  हैं,  इस  पर  प्रार्पत्ति  नहीं  की

 गई  ।  आपत्ति  इस  पर  की  गई  कि  ग्रभी  कालेज,

 सब-स्टैन्डई  हैं,  उस  के  पास  पूरे  फंदस  नहीं  हैं

 और  जो  भी  दूसरे  साधन  हैं  वह  पर्याप्त  नहीं

 हैं।  ऐसी  स्थिति  में  यह  सब-न्टैन्दतनई  कालेज

 होगा।  ग्रतः  इस  हालत  को  ठीक  किया  जाय।

 एक  तरफ  स्त्रास्थ्य  मंत्री  ने  यह  भी  कहा
 कि  कैपिटेशन  फीज  के  आधार  पर  चलने  वाले

 जो  मेडिकल  कालेज  हैं  उन  को  सरकार

 प्रोत्माहत  नहीं  देता  चाहती  है,  हम  ते  इस

 प्रकार  के  ग्रादेश  स्टेट  गवर्नमेंट्स  को  भेज

 दिये  हैं।  यदि  यह  बात  है  और  उन्होंने  इस

 प्रकार  के  आदेश  दिये  हैं  तो  मैं  मंत्री  महोदय

 से  जानता  चाहूंगा  कि  हरियाणा  गवनंपेंट  ने

 जो  सारी  की  सारी  सुविधायेोें  डिसक्शन  के

 बारे  में  डेड  वांडीज  को  लाते  की  दीं,  हास्पिटल

 के  अन्दर  उन  को  काम  करने  की  सुविधा,

 दी,  प्रैक्टिकल  आ्रादि  कौ  सुविधायें  दी,

 उनको  जमोन  देने  के  लिए,  कहा,  उन  को

 सारी,  ग्रावश्यक्र  सुविधायें  दिये  जाने  के  लिए

 कहा,  इस  तरह  से  विद्या्थिय्रों  को  श्रम  में

 रखने  का  कौन  सा  कारण  था?  इससे  यह

 सिद्ध  होता  है  दरियाणा  सरकार  भी  इम में

 क  पार्टी  है  जिस  ने  सद  कुछ  जानते  हुए  भी

 इस  प्रकार  की  कारंबाई  को  रोका  नहीं  18

 जहां  तक  इस  की  एन्ववायरी  का

 Medical  College,  Faridabad  (Disc.)
 ने  पैसा

 लिया  उनके  बारे  में  एन्क्वायरी  चली  ।

 सम्बन्ध  है,  जिन  लोगों

 लोकल  गवर्नमैंट  ने  इन्क्वारी  की  ,  लेकिन  उस

 ने  कह  दिया  कि  चूंकि  इसका  सम्बन्ध  कम्पनी

 एक्ट  से  है  और  यह  दिल्ली  में  रजिस्टर  हुई  है
 हस  लिये  हम  इन्क्वारी  नहीं  करेंगे,  श्राप  वीजिये  |

 वह  इन्क्वारी  वहीं  27  हो  गई  |  दस  के  बाद

 सी०  बी०  आई०  की  ६  न्कवारी  बिठाई  |  जो  लोग

 डिफाल्टर  थे,  जिन  लोगों  नन  विद्यार्थिदां  को

 उकसाया  गुरू  गोजिन्द  सिह  का  पवित्र  नाम

 लेकर,  उतकी  प्रथित्र  भावतवा  को  सामने

 रखते  20  जिन  लोगों  ने  ब्रिद्या्ियों

 को  ठगा  ई  उतके  नाथ  प्राय  कुछ  करना  नहीं

 चाहते  हैं।  इतना  हो  नहीं  उन्होंने  44  लाख

 रूपया  जो  लिया  उस  का  मिसयज  किया  हैं।
 जहां  तक  मेरी  जानकारी  हाँ  उन्होंने  55  लाख

 रूपया  दूसरी  दो  कम्पनियों  को  ऋण  के  रूप  में

 इन्टरेस्ट  के  ऊपर  दे  दिया  |  उसके  बाद  कह
 दिया  कि  हमारे  पास  पूरे  फंड्स  नहीं  हैं  -  एक

 तरफ  विद्यार्थियों  को  चीट  किया,  जॉ  थोखा

 देने  वाले  लोग  हैं  उन्होंने  इंटरेस्ट  के  ऊपर  दूसरों
 को  पैसा  दे  दिया,  दूसरी  तरफ  कह  दिया

 कि  हमारे  पास  प्रावर  फडव  नहीं  है,  इसलिए

 हम  झागे  चल  कर  कुछ  नहीं  कर  सकते  ।  कहते
 हैं  कि  हमारे  पास  होस्टल  एकोमों  दशन_  नहीं  है,
 लैंड  तटीं  है,  पाती  की  सुविधा  नहीं  है।  मंत्रों

 महोदय  ने  22  तारोख  को  जो  वक्तव्य  दिया

 वह  बहा  ग्राश्वंजनक  हूँ  1  वह  कहते  हैं  कि
 ‘My  sincere  advice  to  my  young

 friends.  who  may  have  undertaken
 a  hungber  strike,  would  be  to  work
 hard  and  take  their  chances  for  ad-
 mission  to  there  colleges  in  the
 forthcoming  session.”

 विद्यार्थी  लम्बें  समय  से  प्रतिक्षा  करते  रहें  ।  एक
 वर्ष  की  लम्बी  ग्रवधिबीत  गई  श्रौर  आप  कहते
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 हैं  कि  आगे  अने  वाले  सेंगन  के  लिए  तैयारी  करें,

 परिश्षप्त  करें  मेहनत  करें  और  एडमिशन  लेने

 “का  प्रयत्न  करे।  यदि  श्राप  को  यहीं  बात  कहनी
 थी  तो  मंत्री  महोंदय  ने  9  दिसम्बर,  972  को

 जो  वक्‍तव्व  दिया,  उसके  पहले  3  नवम्बर

 में  जो  वक्‍तव्य  दिया  उसी  समय  यह  बात

 स्पप्ट  कर  दी  जाती  ्तो  ्रच्छा  होता  ।  वह  अपने

 भविष्य  के  बारे  में  ज्यादा  ग्रच्छी  तरह  सोच

 सकते  |  लेकिन  तब  यह  बात  नहीं  कही  गई ।

 तब  तो  कहा  कि  हम  पंजाब  गवर्नमैंट  के  साथ

 हस्याणा  गवर्नमेट  के  साथ  बैठ  कर  सोचेंग  |

 हरियाणा  गवर्नमेंट  और  पंजाब  गवर्नमंट  के

 साथ  वैठकर  सो  चा,  जानो  जैर्लानिह  के  साथ  बैठ

 कर  सोर  TF  लोगों  के  साथ  बैठकर  मंत्रणा  की

 गई  तब  एसे  व्यक्ति  को  शामिल  किया  गया

 जो  डिकाल्टर  हैं,  उस  कालिज  के  प्रमोटर  को

 बलाया  गया,  जो  चाहता  हूँ  फि  सारे  का  सारा

 पैसा  हजम  किया  जाये  ।  जो  यह  समझसते  थे,

 कि  जिसी  प्रकार  से  काम  आगे  जले,  इस  प्रकार

 से  कोई  सोन्यूगन  निकल  सकता  हूँ,  लेकिन  वह

 हल  निकलना  सम्भव  नहीं  था  परिणाम  यह

 हुआ  कि  जो  लोग  डोनेट  करना  चाहते  थे  और

 दूसरा  रास्ता  खोजता  चाहते  वह  रास्ता  निकालने

 में  ग्रसमर्थ  हुए  1  मैं  पूछता  इं  कि  ऐसे  झादमी

 को  बुलाने  का  कौन  सा  काम  था  जिमके  जिलाफ

 शिकायत  हो,  अ्रप्टाचार  के  झारोय  हों  बौर

 प्रमाण  हों  कि  बह  भ्रष्ट  ग्यक्ति  है  और  उसने

 गलत  काम  किया  है  ।

 में  सत्री  महोदय  से  निवेदन  करता  जाहता

 हूँ  और  मैं  उनसे  धिज्चित  आउवासन  चाहता  हूँ  ।

 मंत्री  घड़ादय  ने  कश  उन  के  अन्दर  यहत  से

 सब-स्टन्डई  विद्यार्थी  हैं,  जिन  के  बिलो

 परसेंटेज  मार्क्स  हैं  ।  मेरे  पास  छात्रों  की  सूची
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 है  ।  जिन  लोंगों  के  माकर्स  प्रंकित  हैं  उनमें  से

 बहुत  से  ऐसे  छात्र  हैं  जिनके  मार्क्स  60
 शौर  70  परसेंट  के  बीच  में  हैं,  rs  व्यक्तियों
 के  मार्क्स  50  और  60  परमेंट के के  बीच  में  हैं  ।

 थोड़  से  छात्र  बचते  हैं  जिन  के  विलों  सटे  न्‍्डर्ड
 माकष।पं  है ंयानि  50  एरवेंट  नीबे  के  मास  हैं।

 बाकों  सब  के मार्क्स  50  परसे ट  से  अवव  हैं  ।  जो

 आप  की  टिक्वायरम॑ट्स  हैं  उन  को  वह  मेनटेन
 करते  हैं  श्रौर  उसके  मृवाब्रिक  उन  की  योग्यता
 निर्धारित  की  जा  सकतो  है।  हो  सकता  है  कि
 उन  में  से  दो  चार  ऐसे  लोग  छिड  जाएँ  जिन  को
 ग्राप  सव-स्टैन्दनई  कह  सकते  हैं।  लेकित  दो  चार

 लोगों  के  आधार  १र  यह  कह  देना  कि  सारे  के

 सारे  विद्यार्थी  ग्रयोग्य  हैं,  बट  किस  तरह  से  भर्ती

 होंगे,  मेडिकल  काजिल  में  उन  के  जाने  की  पावता

 नहीं  है,  यह  ठीक  वात  नहीं  होगो।  मेरे  मन
 में  सभो  विद्यार्थी  योग्य  हैं  ।

 WT  hrs.
 {SHRI  K.  N.  TEWARY  in  the  chair]

 मैं  मंत्री  महोदय  से  निवेदन  करना  चाहूंगा
 कि  इन  के  बारे  में  उन  के  पास  सुझाव  ग्राये  हैं  ।
 79  सुझाव  पेरेन्टस  और  गाजियन्स  ऐसोसिशन
 की  तरफ  से  आये  हुए  हैं  |  उन्होंने  सुझाव  दिया  है
 कि  यदि  सारे  इक्ट्ठा  किये  हुए  फण्डस  रि-क्लेक्ट
 करें  ग्रौर  दिलवा  दें  तो  वह  अपनी  तरफ  से

 कुछ  और  फण्डस  रेंज  कर  सकते  हैं  और  रेज  करके
 इस  कालिज  को  ठोक  तरह  से  चला  सकते
 हैं।  इस  कालिज  के  लिए  अच्छी  जमीन  भी
 ग्राप  दिलवा  सकते  हैं  और  जब  तक  भमि  न
 मिलें  तब  तक  यह  बालिज  उसो  भवत  में
 चलाया  जाए।  उप्र  को  कुछ  और  सुविधायें
 देकर,  साथत  देकर  कल  चजाया  जा  सकता  है  ।

 इसके  साथ  साथ  ear  गवर्नमें:  ने  कुछ
 सुविवार्य  पदान  वर  रखा  हैँ,  होस्मिटल  फैसि-
 लिटि  दे  रक्त  हे  1  अच्छी  परनैटोमिक  फैसि-
 लिटी  दे  रखी  है  ।  श्राप  उन  को  और  भी
 बढा  सकते  हैं  ।  इस  के  साथ  यदि  सरकार  कुछ
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 प्रयत्न  करे  तो  इस  कालिज  को  पंजाब  यूनि
 बसिटी  से  भी  ऐफिलिय  गन  मिल  सकता  है.

 मेडिकल  काड  न्मिलि  उन  को  एप्रव  करा  सकते  ed

 लेकित  बिना  सरबर  के  प्रयत्न  क्यि  हुए  कोई

 रास्ता  ढुंड॒  पाने  को  गुंजाइस  नहीं  हैं  -  वह

 कोई  रास्ता  निकालना  नहीं  चाहता  a  यदि  वह
 रास्ता  निकालना  चाहतों  तो  शब  तक  कोई  न

 कोई  रास्ता  निकल  गया  होता  ।  पे  रेन्‍्ट्सू  Ti

 सिएजन  ने  जो  सुझात  दिया  है  yon  बार  मे

 भो  विचार  हो  सकता  है  माननोब  Tere

 महोदय  हैं.  उत  को  भा  गुरू  गोविन्द  निद  पर

 श्रद्दा  है  -  वह  भो  पंजाब  के  ग्रन्द”  जो

 हरियाणा  के  ग्रन्दर  इस  तरह  के  कामों  से

 काफो  इंटरे  स्टेड  2  1  बह  झोर  संसद  के  कुछ  लोग

 मिल  कर  श्रौर  जो  प्रनोटम  इस  के  झन्‍्दर  है

 आना  चाहते  हैं  उत  को  लेकर,  जिस  वरह  से  ठोक

 समझे  कोई  ट्रस्ट  बला  सकते  है  और  va  a
 के  ग्राधार  पर  इस  कालेज  को  चलाया  जा  सक  |

 है।  यह  इतने  विद्यावियों  कों  मामला  है।  मंत्रा

 महोदय  ने  22  मार्च  को  जो  बयान  दूसरे  सदत
 में  दिया  उन  में  कहा  था  :

 “There  is
 them  to  Patna.”

 प्राप  उन्हें  पटना  नदी  भेजना  चाहते  ।
 “There  is  mo  such  move  at  all.”

 अगर  आप  उनकी  नहीं  भेजना  चाहने  है  तो  कटा

 रखना  चहते  हैं  ?  श्राप  बललाइये  कि  ऑन  क्या

 करना  चाहने  हैं  ?

 झापने  सात  माई  को  यह  भी  कहा  ITA
 I  may  say  just  now  that  a  move  is

 afoot  to  sulve  this  problem  within  a
 week.  So  |  woutd  request  hon.  Mem-
 bers  to  wait  till  then  when  I  would
 be  in  a  position  tu  say  something.

 MARCH  28,  973
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 wid  एप  सप्ताह  a  समय  लिया  था  किसी
 निर्णय  एर  पहु  चने  के  लिए।  लेकिन  प्राप  नहीं

 पहुंचे  है  ।  विद्याबियों  का  भविष्य  आपने
 ग्रस्थकारमय  कर  दिया  है।  वे  हंगर  स्ट्राइक
 पर  बेडे  हुए  हैं।  उन  की  हालत  खराब  है।
 गाज  सारा  जीवन  उनका  बर्बाद  हो  गया  है।
 इसमें  झ्रापका  बहुत  बड़ा  हाथ  है  झौर  ऑ्ाप  हुकार
 कर  रहें  हैं  ar

 इस  मेडिकल  कालेज  की  तरफ  से
 जो  पृ  स्तका  निकाली  गईं  है  उसके  पेज  5
 पर  कहा  गया  है  :

 The  Minister  pas  subsequently  stat-
 ed  that  Haryana  Govt.  were  mol  i
 party  to  the  plan  to  start  a  col-ege:
 That  is  not  correct  as  has  been  men-
 tione:!  in  para  6.

 इसको  क्‍या  आपने  कंट्रेडिक्ट  किया  हूँ  |

 कालेज  स्टार्ट  करने  के  बारे  में  उन्‍्हाने  जा
 तक॑  दिया  है,  उसको  भो  ाप देखे  ।  वे  कहते  हैं
 कि  काल ेज  इस  लिए  जरू  रो  है  वि  सरकार  किसी
 भी  योजना  को  ठीफ  से  चला  नहीं  पातों 1
 सरकार  के  पास  बहुत  ज्यादा  काम  है।  पांचवी
 पोजना  में  सरकार  सारे  काम  पने  हाथ  में  ले
 सकंगी  अ्रववा  नहीं.  इस  में  भी  उनको  संई  है  है  1
 वे  कहते  हैं  :

 “The  scheduled  programme  of  our
 Planning  Commission  in  the  field  of
 medical  education  in  the  public  sec-
 tor  is  lagging  far  hehind  of  the
 daily  increasing  needs  of  our  rapid-
 ly  expanding  population.  It  is  not
 possible  to  meet  this  challenging
 situaticn  unless  some  patriotic  and
 special  organisations  take  the  initia-
 tive  to  bridge  this  gap.”

 वे  कहते  हैं  कि  राष्ट्रीय  तत्वों  ने  मिलकर  यः.
 सोसाग्रटी  बनाई  है  ।  इन  रा'ट्रीय  तत्वों  के
 खिलाफ  श्राप  कोई  कार्यवाही  नहीं  कर  रहे  हैं।
 उन्होंने  सोधे  कहा  है  कि  सरकार  अ्रसमर्य  हैं
 सरकार  कुछ  नहीं  कर  सकती  है  इस  लिए  हम
 करना  चाहते  हैं  :  लेकिन  मैं  समझता  हूं  कि
 विद्यार्थियों  के  भविष्य  के  साथ  उन्होंने  खिलवाड
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 क॑  है  ,  उनको  उन्होंने  अंधंकारमय  बना  दिया

 है।  आप  भी  अपने  इस  वक्तव्य  से  कि  हम  कुछ
 नहीं  कर  सकते  हैं,  विद्याथियों  का  भविष्य  अंध-

 कारमग्र  बना  रहे  हैं।  आप  कहते  हैं  कि  हमारे
 प्रयत्त  नि-फल  गये  हैं,  हमने  बहुत  ज्यादा

 प्रयत्त  किया  लेकिन  हम  कामयाब  नहीं

 हुए।  में  समझता  हूं  कि  यदि  आप

 रास्ता  ढूँढना  चाहें  तो  कोई  रास्ता

 आप  निकाल  सकते  हैं  |  जितना  पता  कलेक्ट

 किया  गया  है  उस  पैसे  का  हिसाब  प्राप्त  किया

 जाए  और  जो  अपराधी  हैं  उनको  दंड  दिया

 जाए।  जल्दी  से  उनके  खिलाफ  कार्यवाही  होनी

 चाहिए  |  अभी  तक  आपने  कार्यवाही  प्रारम्भ

 नहीं  की  है,  किसी  व्यक्ति  को  आपने  गिरफ्तार

 नहीं  किया  है  1  विद्यार्थी  बराबर  चार्ज  लगा  रहे

 हैं  कि हमारे  नाम  से  उन्होंने  44  लाख  रुपया  बटोरा

 दूसरे  लोगों  स ेलिया,  लेकित  इसके  बाबजूद  भी

 ऑ्ाप  कोई  कार्यवाही  नहीं  कर  रहे  हैं।  उलटा

 विद्यार्थियों  को  कहा  जाता  है  कि  तुम  जाकर

 केश  रजिस्टर  कराओ  |  सरकार  की  निगाह
 में  यह  आए  कि  ठगी  हुई  है,  धोखा-धडी  हुई  है
 तो  सरकार  स्वमं  ऐसा  करने  वालों  के  खिलाफ

 कार्यवाही  क्‍यों  नहीं  करती  है  2  सरकार  का

 कत्तव्य  हैं  कि  वह  कार्यवाही  करे  |

 सरकार  को  इसका  हल  ढुंढना  चाहिए  ।

 और  वह  ढूढने  में  समर्थ  ह ैलेकिन  सरकार  जान

 बुझकर  अपने  दायित्व  से  बचना  न्ाहती  हैं  और

 ऐसा  करने  के  लिए  ही  वह  यहसब  कार्य

 कर  रही  है  |  जहां  तक  विद्यार्थियों  का

 सम्बन्ध  है  हमें  किसी  वात  में  नहीं  पड़ता  चाहिए
 केवल  इतना  ही  देखना  चाहिए  कि  इन  को

 ठीक  प्रवेश  मिल  जाए,  फिर  चाहे  राजस्थान

 के  किसी  मैडीकल  कालेज  या  पंजाब  के  मैडीकल

 कालेज  में  या  किसी  भी  मैडीकल  काले ज  में  मिले

 इससे  कोई  फर्क  नहीं  पड़ता  है  -  जहां  आप  ठीक

 समझे  उनको  प्रवेश  दिलाएं  ।  आप  कहते  है
 कि  कहां  सीटू्स  लिमिटेड  हैं  इस  वास्ते  प्रवेश

 दिलाना  सम्भव  नहीं  है  -  ऐसी  दशा  में  इसी

 कालेज  को  ठीक  तरह  से  चलाने  के  लिए

 सरकार  को  रचनात्मक  कदम  उठाना  चाहिए,
 इसके  बारे  में  सही  प्रक्रिया  लें  कर  सामने
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 अना चाहिये  और  यदि  सम्भव  हो  तो  कुछ
 योग्य  व्यक्तियों  की  कमेटी  बनाई  जाए  जो  कोई

 हल  निकाल  कर  विद्यार्थियों  का  जो  सर्वनाश

 एक  प्रकार  से  हो  रहा  है,  उनका  जो  भविष्य

 अंधकारमय  हो  रहा  है,  उसको  सुधारने  में
 योगदान  दे  अन्यथा  केवल  चर्चा  और  वकक्‍त्तव्य

 विद्यार्थियों  के दुखमय  जोबन  को  ठीक  करने  में

 समर्थ  नहीं  हो  सकेंगे ।  मैं  एक  ही
 निवेदन  करना  चाहता  हूं  कि  आप  शीघ्र  ही
 इसके  लिए  योग्य  हल  निकालें  |

 SHRI  JYOTIRMOY  BOSU
 mond  Harbour):  I  do  not  believe  im
 mincing  words.  Mr.
 must  find  some  way  out  immediately
 to  solve  this  problem  and  help  these:
 unfortunate  young  students.  Other-
 wise  you  have  no  right  to  sit  in  the
 Treasury  benches  and  in  this  House.
 You  do  not  find  employment  for  those
 who  are  in  need  of  it.  This  is  a  field
 where  there  is  vast  scope  and  yet  you
 have  not  done  what  is  required.  Here
 is  a  very  useful  article  written  by  one
 of  the  leading  papers.  It  says:

 “While  students  clamour  for  seats.
 in  medical  colleges  and  the  majority
 of  the  population  in  the
 goes  without  doctors,  there  are  over
 half  a  dozen  medical/teaching  shops’
 which  charge  a  capitation  fee  rang-
 ing  from  Rs.  5,000  to  Rs.  13,000...
 here  of  course,  it  is  Rs.  20,000—

 “from  each  student  in  return  for
 unsatisfactory  facilities  for  impart-
 ing  so-caled  medical  education”.

 This  Government  has  always  a  pre-
 text.  It  does  not  realise,  it  does  not
 confess,  that  at  the  root  of  student
 unrest  is  this  state  of  affairs;  it  is  the
 outcome  of  these  things.

 There  is  an  acute  shortage  of  doc-
 tors.  The  Health  Survey  and  Planning
 Committee  recommended  certain  no-
 rms  etc.  and  recommended  a  ratio  of
 doctors  to  the  population  of  to  3,500.
 The  requirement  of  doctors  as  at—i970
 was  1,70870  where  as  the  expected
 availability  was  1,387,930  a  shortfall  of
 about  43,000.  The  ratio  of  doctors  to
 population  is  l  to  4,300,  a  shortfall  of
 doctors  to  the  extent  of  32.940.

 (Dia-.

 Khadi:kar,  you.

 country
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 In  the  rural  areas,  which  you  and

 I  represent,  on  the  basis  of  a  study
 conducted.  by  the  Institute  of  Applied
 Manpower  Research,  it  has  been  esti-
 mated  that  the  doctor-population  ra-
 tio  at  present  works  out  to  ]  to  1,006,
 approx.  against  the  recommended
 figure  of  ]  to  3,500.  Statistics  regard-
 ing  the  number  of  villages  where
 doctors  are  not  availab.e  as  on  30-6-72
 show  that  there  were  200  blocks  out
 of  5,223  blocks  in  the  country  where
 primary  health  centres  had  not  yet
 been  established  and  40  primary
 health  centres  out  of  a  total  of  5,192,
 primary  health  centres  were  without
 doctors.

 This  is  the  situation  in  the  country.
 The  hon.  Minister,  Shri  Khadilkar,
 spoke  on  the  7th  March,  973  and  20th
 March,  1973.  On  the  7th  March  he
 said:

 “I  may  say  just  now  that  a  move
 is  afoot  to  solve  this  problem  within
 a  week.  So  I  would  request  hon.
 members  to  wait  till  then.  Then  I
 would  be  in  a  position  to  say  some-
 thing”.
 Shri  Khadilkar  may  draw  some

 comfort,  if  he  likes  from  his  state-
 ments.  On  20th  March  he  said,  as
 befits  a  Minister:

 “There  is  no  move  to  transport
 them  to  Patna.  There  is  no  such
 move  at  all”.

 Then  he  said  on  23nd  March,  1973:

 “There  are  medical  colleges  in
 the  country  where  admissions  are
 made  through  competitive  examina-
 tions  on  an  all-India  basis,  My
 sincere  advice....”

 ind  so  on.  Dr.  L.  N.  Pandey  has
 :poken  about  it.  This  has  come  from
 i  Minister—I  do  not  know  if  he  has
 iny  sense  of  responsibility.  With  due
 ‘egard  to  Shri  Khadilkar'’s  backeround
 ind  age.  I  am  constrained  to  say  that
 t  was  most  unbecoming  of  him  to  say
 hings  like  this.
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 Then  he  said:

 “The  Chief  Minister  of  Haryana
 has  recently  communicated  to  me
 the  result  of  the  enquiries  institut-
 ed  by  his  Government......  u

 Then  he  refers  to  the  money  having
 been  colleged  by  the  management  of
 the  college  at  their  branch  in  Delhi
 and  the  suciety  itself  being  registered
 at  Patna  and  all  that.  But  what  about
 Shri  Bansi  La.’s  message  of  goodwill’
 I  have  get  a  copy  of  the  prespectus
 they  have  published  where  he  suys:

 “I  send  my  good  wishes  on  the
 occasion  of”....

 a  very  genuine  man,  a  very  honest
 man—do  not  question  it....

 “the  inauguration  of  the  Guru
 Govind  Singh  Medical  College  and
 hospital  at  Patna’.

 This  is  the  same  organisation,  one  at
 Faridabad,  the  other  at  Patna,  Now
 he  suddenly  absolves  himself  of  all
 responsibility  and  tries  to  some  rsault
 very  comfortably,  putting  the  students
 in  great  danger.

 Again  Shri  Khadilkar  says:
 “I  would  like  to  assure  the  House

 that  no  effort  will  be  spared  to  deal
 effectively  under  the  law  with  the
 persons  or  organisation  responsible
 for  creating  this  unfortunate  situa-
 tion.  To  ensure  that  in  future  stu-
 dents  are  not  duped  in  a  similar
 manner,  the  Government  of  India
 has  taken  up  with  the  State  Govern-
 ments  the  question  of  banning  ad-
 missions  on  the  basis  of  capitation
 fees  and  the  opening  of  sub-standard
 medical  colleges  through  suitab‘e
 legislation  on  an  all-India  basis.”
 I  would  ask  Shri  Khadilkar  to  kind-

 ly  cover  this  point  in  his  reply:  what
 is  to  happen  to  these  unfortunate  boys
 who  have  already  been  duped,  black-
 mailed  and  squeezed?

 The  Minister  for  Health,  Shri  0.  P.
 Chattopadhyaya,  said  that  Government
 was  considering  the  proposal  for  tak-
 ing  over  the  colleges  by  the  State  or
 the  Central  Government  or  providing
 financial  support  to  the  colleges  when
 the  collection  of  capitation  fees  was
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 stopped.  I  want  to  ask:  how  far  have
 you  been  able  to  proceed  in  the  mat-
 ter?  Two  members  asked  whether
 the  Minister  would  constitute  a  par-
 liamentary  committee  to  go  ito  the
 affairs  of  the  Patalipura  Medical  Col-
 lege—another  feather  on  your  cap—
 where  ‘the  stinking  scandal  of  the
 working  of  private  medical  colleges’
 was  cxposed.

 MR.  CHAIRMAN:  There  is  not
 much  time.

 SHRI  JYOTIRMOY  BOSU:  A  party
 of  22  Members  got  22  minutes.  I  re-
 present  ab  purty  of  25  and  therefore
 you  can  give  me  at  least  24  minutes.
 I  will  take  another  five  to  seven  min-
 utes  et  the  most.  50  far  as  the  char-
 ging  of  capitation  fee  in  the  private
 colleges  is  concerned,  the  policy  of
 the  Government  of  India  is  to  dis-
 approve—this  is  the  reply......

 MR.  CHAIRMAN:  You  are  reading
 it.

 SHRI  JYOTIRMOY  BOSU:  Unless
 you  hammer  it,  you  cannot  make  them
 realise.  The  reply  stated  that  the
 Government  of  India  has  suggested
 the  taking  over  of  such  medical  col-
 leces—-Mr.  Khadilkar,  this  is  your
 reply  to  an  Unstarred  Question  No.
 39]7  dated  ]-l2-972—and  thev  have
 said  that  so  far  as  the  charging
 of  capitation  fees  by  private  medical
 colleges  is  concerned,  the  policy  of
 the  Government  of  India  is  to  dis-
 approve  of  this  practice  and  to  dis-
 courage  the  setting  up  of  such  medi-
 cal  colleges  under  private  initiative.
 The  Government  of  India  had.  sug-
 gested  the  taking  over  of  such  medi-
 cal  colleges  by  the  concerned  State
 Governments  after  examining  the
 economies  of  the  issue  as  medical
 education  is  in  the  State  sector.  I
 would  like  to  know  what  progress
 you  have  made  with  regard  to  this
 college  at  Faridabad,  the  college  at
 Patna—the  Pataliputra  Medical  Col-
 lege—and  the  one  called  Sampurn-
 anand  Medical  College  in  Banaras.

 Mr.  Khadilkar’s  announcement  in
 the  Lok  Sabha  on  the  move  to  enact
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 legislation  to  ban  substandard  medi-
 cal  colleges  is  a  reiteration  of  the
 Centre’s  earlier  stand  on  the  issue.
 The  Central  Health  Council  recom-
 mended  such  a  sigp  at  iis  Bhuvan.s-
 war  meeting  »  month  ago.  This  is
 dated  7th  March,  973.  I  would  like
 to  know  from  Mr.  Khadilkar  what
 steps  he  has  taken  regarding  this.

 The  parents  of  the  students  are
 very  much  concerned  about  it,  and
 they  have  formed  a  committee  and
 they  have  made  some  very  reason-
 able  requests.  Mr.  Khadilkar,  I  am
 sure,  has  a  copy  of  this.  I  would  like
 him  to  tell  us  what  he  proposes  to
 do  with  regard  to  this  six-point  de-
 mand  which  they  have  placed  before
 the  hon.  Government—I  do  not  say
 hon.  Government,  but  the  hon.  Min-
 ister,  and  would  i.t:e  to  know  what
 his  reaction  is  and  what  he  is  going
 to  do  with  that.

 There  are  l70  students  who  have  :o
 be  salvaged  from  the  Faridabad  ins-
 titution,  and  their  future  has  been
 ruined.  They  have  been  made  to  pay
 Rs.  20,000  per  head  which  total  up  to
 Rs,  44  lakhs.  This  is  not  the  first
 time.  They  have  another  branch  at
 Patna;  there  is  also  a  bungling  which
 is  going  on.  The  Patna  college  had
 taken  Rs.  15,000  for  admission  in  the
 lst  MBBS.  In  this  college  there  are
 students  with  marks  ranging  from  58
 to  G]  per  cent  in  their  qualifving  exa-
 minations.  You  will  be  surprised  to
 know  that  these  students  have  been
 for  the  last  18  months  in  the  Ist
 MBBS  of  the  Patna  college  but  it  has
 not  so  far  been  affiliated  as  it  does  not
 fulfil  the  conditions  of  the  Indian
 Medical  Council  for  the  teaching
 staff.

 The  students  have  become  frustrat-
 ed  as  their  8  months’  studies  are
 wasted.  To  cool  them  down,  the
 management  had  transferred  from
 Patna—the  State  you  represent  here—-
 50  Pre-medical  students  to  Fardibad,
 and  still  there  are  200  students  in  the
 Ist  MBBS  of  the  Patna  college  who
 are  rotting,
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 There  is  another  thing.  This  is  an-

 other  monumental  Congress  bunel-
 ing.  I  am  sorry  to  say  this,  because
 this  is  nothing  but  a  fraud.  In  the
 Pataliputra  college,  they  have  col-
 lected  Rs.  60  lakhs.  The  question  is
 this.  In  the  Faridabad  college,  you
 have  tie  Chie:  Whip  of  the  Punjab
 Vidhan  Parishad,  Mr.  <Atwal,  as  a
 member  of  the  governing  body.  I
 ‘want  to  read  out  from  the  prospectus
 where,  I  am  sorry  to  say,  there  is
 such  a  complimentary  greeting  from
 ‘our  hon.  Speaker.  It  says:

 “I  avail  myself  of  this  opportu-
 nity  to  extend  to  you  my  heartiest
 congratulations  on  this  occasion  and
 I  assure  you  all  co-operation  if  ever
 needed.”

 Now,  may  I  request  our  hon.  Speaker
 to  co-operate  With  us  in  sulvaging
 these  young  boys  whose  future  has
 been  ruined  by  these  unscrupulous
 fe‘lows  sitting  in  Patna....

 SHRI  PILOO  MODY  (Godhra):
 ..and  in  the  Treasury  Benches.
 SHRI  JYOTIRMOY  BOSU:....and

 in  the  Treasury  Benches.  Now,  there
 wus  a  proposition  for  a  trust,

 I  want  to  know  why  in  the  trust
 meeting,  which  was  presided  over  by
 Giani  Zial  Singh,  the  Haryana  Chief
 Minister's  name  is  not  to  be  seen.  It
 is  situated  in  Haryana.  Haryana  Gov-
 ernment  had  given  them  permission
 to  conduct  the  postmortem  or  the
 dissection  work.  Therefore  the  Har-
 yana  Government  cannot  get  away
 by  saving  that  they  had  no  knowledge
 of  this  institution.  The  trust  was
 constituted  at  the  request  or  advice  of
 Mr.  U.  S.  Dikshit,  the  Union  Home
 Minister  and  the  trust  meeting  was
 held....  (Interruptions).  I  have  got
 a  written  report  here,  and  the  trust
 consisted  of  people  belonging  to  one
 party  only.  In  Punjab  and  Haryana
 it  is  the  Congress  Governments  that
 are  ruling  and  in  the  Centre  a’so,  it  is
 the  Congress  which  is  ruling.  So  there
 is  one  party  ruling  in  all  places.  What
 is  preventing  them  from  coming  to
 an  understanding  and  saving  the
 future  of  the  boys,  who  have  been
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 duped,  black  mailed,  squeezed  and
 cheated  by  a  bunch  of  people  under
 the  patronage  of  people  belonging  to
 the  ruling  party....  (Interruptions)
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 I  want  to  end  by  repeating  what  J
 said  at  the  beginning:  Mr.  Khadilkar,
 we  will  not  let  you  sit  in  this  House
 unless  you  salvage  these  unfortunate
 l70  boys  from  these  miserable  condi-
 tions  which  have  taken  place  due  to
 your  negligence  and  duc  to  dishonest
 attitude  which  your  party  took....
 (Interniptions)

 SHRI  VIKRAM  MAHAJAN  (Kan-
 gra):  The  affairs  of  the  Guru  Govind
 Singh  Medical  College.  have  become
 a  great  scandal  and  the  name  of  a
 great  Guru  has  been  misused  by  a
 few  unscrupulous  people.  The  time
 has  come  when  the  Ministry  of  Health
 should  take  a  policy  decision  regard-
 ing  the  medical  colleges  in  future  and
 also  this  medical  college,  which  is
 now  under  discussion.  Approximately
 200  students  have  been  duped  and
 they  have  becn  made  to  part  with
 about  Rs.  20,000  each.  Such  a  huge
 amount  has  been  taken  from  each
 student  yet,  the  hon.  Minister  has
 come  out  with  the  statements  in  the
 House,  saying  at  this  juncture  he
 cannot  do  anything.  With  the  utmost
 respect,  I  must  say  that  it  is  a  very
 sad  statement  and  I  hope  the  hon.
 Minister  will  think  over  it  again  and
 give  a  more  satisfactory  reply,  80
 that  the  carrier  of  these  students  is
 not  ruined.

 In  their  agitations,  they  have  taker:
 a  very  peaceful  stance  and  they  have
 not  taken  to  violence.

 They  have  given  out  a  statement
 that  the  Central  Government  does  not
 open  medical  colleges  and  that  it  does
 not  run  medical  colleges  on  its  own.
 They  say  that  it  is  a  State  subject.
 I  may  be  wrong,  but  my  impression
 js  that  there  are  a  few  medical  col-
 leges  run  by  the  Central  Government
 also  and  some  of  them  are  in  Delhi.
 There  is  some  misunderstanding  in
 what  the  hon.  Minister  has  said.
 Therefore,  I  hope  that  some  sort  of  a
 trust  is  created,  supported  by  the  Cen-
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 tral  Government,  which  will  enable
 this  medical  college  to  come  _  into
 existence.  As  submitted  by  some

 hon.  Members,  there  is  a  _  letter
 which  the  parents  of  these  students
 have  written  to  the  hon.  Minister.
 They  have  said  that  they  are  willing
 to  form  a  trust.  In  fact,  they  have
 formed  a  trust.  They  want,  some
 form  of  help  {rom  the  Ministry.  What
 they  want  is  very  reasonable  What
 they  say  is  that  the  money  which  has
 been  coilected  by  the  trustees  of  the
 Guru  Gobind  Singh  Medical  College,
 can  be  taken  away  from  them  and
 handed  over  to  the  parents  of  the
 students,  so  hat.  they  can  with  this
 nucleus  money  and  contributions
 fram  other  sources  including  some
 help  from  the  Central  Government,
 form  a  trust  and  run  the  medical
 college.  These  are  their  demands:-—

 l.  Arrangements  of  taking  over
 the  colleced  fundsassets  by
 the  promoters  and  passing  on
 the  same  to  them.

 2.  Financial  assistance  by  the
 Central  Government  Punjab
 and  Haryana  Governments,

 3.  Approval  recognition  by  the
 Haryana  Government  to  re-
 start  the  college  at  the  exist-
 ing  premises  for  the  time
 being.

 CJ  Hospital  facilities  by  the  Har-
 Yana  Government  at  Farbida-
 bad.

 5.  Land  allotment  by  the  Haryana
 Government  for  the  construc-
 tion  of  the  college  at  or  near
 Faridabad,

 6.  Arrangement  of  affiiliation  of
 the  college  with  the  Punjab
 University.

 The  demands  that  have  been  made
 have  been  submitted  to  the  hon.
 Minister  and  they  are  very  reason-
 able  ones,  I  wish  the  Minister  makes
 a  bold  statement  in  the  House  accept-
 ing  their  demands  and  thereby  help-
 ‘ing  them  in  the  formation  of  the
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 trust  so  that  lives  of  these  students
 and  their  careers  are  not  ruined.

 Sir,  we  do  not  want  what  we  call
 alibis  or  cxcuses.  The  time  has  come
 when  some  sort  of  positive  action  is
 called  for.  Our  Prime  Minister  hus
 always  stood  for  the  students,  for  the
 youth  and  for  the  weaker  sections  of
 the  society.  I  hope  that  the  hon.
 Minister  does  not  sabotage  the  pro-
 gramme  which  has  been  enunciated
 by  our  great  Prime  Minister.  There-
 fore,  I  request  him  to  support  the
 formation  of  the  trust  which  the  »ar-
 ents  of  these  students  have  said  that
 they  would  form,  They  would  not  only
 support  it  but  they  would  also  give
 financial  assistance.  And  this  is  my
 major  request  to  the  hon.  Minister.

 Lastly  there  is  shortage  of  dociors
 as  also  shortage  of  medical  facility.
 The  time  has  also  come  to  start  new
 colleges  and  for  the  support  of  the
 trust  which  is  being  formed  by  the
 students.  I  am  repeating  the  same
 and  I  hope  you  will  support  the
 trus!  which  has  been  formed  by  par-
 ents  or  which  they  are  going  to  form
 so  that  the  career  of  these  students
 is  not  ruined.

 MR.  CHAIRMAN:  Shri  Chandrap-
 pan.

 PROF.  MADHU  DANDAVATE
 ‘Rajapur):  Sir,  let  me  be  allowed  to
 speak.

 MR.  CHAIRMAN:  If  the  hon.  Mem-
 ber  yields  I  have  no  objection.

 SHRI  C.  K.  CHANDRAPPAN  (Tel-
 licherry):  I  have  no  objection.

 MR.  CHAIRMAN:  All  right
 Madhu  Dandavate.

 PROF.  MADHU  DANDAVATE:  At
 the  ou‘set,  Mr.  Chairman,  I  would
 like  to  remind  the  House  that  this
 issue  is  not  merely  the  issue  of  the
 Opposition  and  the  Treasury  Benches
 but  also  the  issue  of  the  members  be-
 longing  to  different  parties.

 Prof,

 Sir,  I  handed  over  some  memuran-
 dum  to  the  hon.  Health  Minister  some-
 time  back.  Normally  I  would  not
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 have  insisted  but  I  want  a  certain
 suggestion  to  be  thrown  before  him.
 If  the  hon.  Health  Minister  has  no
 odjection,  I  wish  to  draw  his  atten-
 tion  to  the  fact  that  I  have  nanded
 over  to  him  some  time  back  a  memio-
 randum  signed  by  more  than  70  MPs,
 belonging  to  all  the  parties—ruling
 party  as  well  as  the  opposition  party
 I  would  very  much  like  that  this
 debate  should  not  be  taken  as  a
 debate  between  the  treasury  benches
 and  the  opposition  parties.  We  must
 try  to  arrive  at  a  consensus  30  that
 all  those  students  could  be  persuaded
 to  go  back  to  their  studies.

 Sir,  I  have  a  persona!  stake  or  cause
 T  have  been  a  teacher  all  slong  far
 the  last  25  years  or  en.  T.  thie  re.
 titution,  there  are  pestle  wh»
 have  come  from  =  my  university.
 Therefore.  I  say  that  I  huve  some  pet-
 sena]  stake  in  this  particular  problem.

 I  would  like  to  point  out  to  the  hon
 Minister  that  this  should  not  be  treat-
 ed  as  a  debate  between  the  treasurv
 benches  and  the  opposition.  On  this
 score  certain  efforts  were  made  to  fina
 out  a  solution.  The  former  Health
 Minister  has  already  said  in  one  of
 his  statements  that  he  had  no  oabjec-
 tion  to  use  his  good  offices  both  in  the
 official  capacity  as  well  as  informally
 to  discuss  the  problem  with  the  Chief
 Minister  of  Haryana  as  also  the  Chiet
 Minister  of  Punjab  and  also  to  meet
 the  number  of  social  and  other  ins-
 titutions  in  trying  to  find  out  whether
 some  charitable  trust  could  be  set  uP.
 I  do  not  allege  that  those  efforts  were
 not  made,  Efforts  were  in  progress.
 In  order  to  work  out  the  possibility  of
 setting  up  a  trust.  a  meeting  was  con-
 vened  by  the  Chief  Minister  of  Puniab
 on  80  January  1973,  which  was  at-
 tended  by  the  Shiromani  Gurdwara
 Prabhandak  Committee,  Guru  Gobind
 Singh,

 Foundation,  Guru  Nanak  Founda-
 tion,  Chief  Khalsa  Devan,  Delhi  Gurd-
 wara  Board,  Central  Sikh  Board,  Sikh
 Educational  Society,  Vice-Chancellor,
 Guru  Nanak  University,  Amritsar,
 Principal,  Amritsar  Medical  College
 and  Gian  Singh,  one  of  the  promoters
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 of  the  college.  But  unfortunately  at
 that  meeting,  the  main  agenda  was
 completely  side-tracked  and  a  new
 proposal  came  up  to  find  out  whether
 we  can  link  this  with  the  problem  of
 assimilating  the  students  in  Patna
 So,  the  Trust  could  not  be  formed.

 I  know  there  are  certain  difficulties,
 but  the  parents  of  the  students  have
 taken  a  most  constructive  action.
 When  their  wards  are  involved,  they
 cannot  indulge  in  political  haranging.
 They  have  formed  themselves  into  an
 association  and  contacted  a  number  of
 friends  who  are  prepared  to  alter
 donations.  They  have  given  certain
 concrete  suggestions,  which  I  shall
 read  aut:

 “L  Arrancements  of  taking  over
 the  collecteg  funds,  assets  by
 the  Pro:  oters  and  passing  on
 the  same  to  us.

 2  Financial  assistance  by  the
 Central,  Punjab  and  Harvina
 Governments,

 3.  Approval'recognition  by  the
 Haryana  Government  to  re-
 start  the  college  at  the  exist-
 ing  premises  for  the  time  be-
 ing.

 (4)  Hospital  facilities  by  the  Har-
 yana  Government  at  Farida-
 bad.

 (5)  Land  allotment  by  the  Har-
 yana  Government  for  the
 construction  of  the  college  at
 or  near  Faridabad.

 (6)  Arrangement  of  affiliation  of
 the  college  with  the  Punjab
 University.”

 Very  often  we  talk  about  take-
 over  of  various  concerns  and  activi-
 ties  by  Government.  But  when  such
 action  is  needed  most  urgently,  we
 are  not  prepared  to  pay  any  atten-
 tion.  Very  often  the  Prime  Minister
 intervenes  in  a  number  of  problems.
 I  am  told  even  in  this  problem,  she
 is  willing  to  do  so.  This  is  my  infor-
 mation  from  reliable  sources.  But

 I  do  not  know  why  she  is  still  wait-
 ing.  The  former  Health  Minister  was
 given  a  chance.  The  present  Health
 Minister  was  given  a  chance,  The
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 Punjab  Chief  Minister  tried  his  best
 to  sce  that  a  Trust  is  formed,  but  for
 certain  reasons  the  agenda  was  side-
 tracked.  The  Speaker  of  Lok  Sabha
 also  has  said  that  if  some  sort  of
 charitable  trust  is  set  up  and  if  his
 services  will  be  useful,  he  will  make
 his  services  available.  He  has  even
 said  that  he  is  prepared  to  be  the
 Chairman  of  the  Trust.  My  submis-
 sion  is  with  the  good  offices  of  the
 Prime  Minister,  the  Speaker  and
 with  the  cooperation  of  the  parents’
 body  and  the  students’  body,  the  Patna
 solution  should  be  set  aside  and  some
 effort  should  be  made  to  see  that  the
 students  are  rehabilitated  in  the  same
 Faridabad  College.

 SHRI  K.  LAKKAPPA  Tumkur):
 Mr.  Chairman,  my  hon.  friend,  Pro-
 fessor  Dandavate,  has  made  the  posi-
 tion  very  clear.  This  should  not  be
 taken  as  a  matter  of  prestige  because
 the  opposition  is  attacking  the  ruling
 party.  No  question  of  prestige  is  in-
 volved  here,  What  is  of  paramount
 importance  is  the  future  of  the  stu-
 dents  of  this  medical  college,  found-
 ed  in  the  name  of  Guru  Gobind
 Singh.  The  management  of  this  col-
 lege  have  misused  the  name  of  Guru
 Gobind  Singh  and  perpetrated  a  fraud
 on  the  student  community.  This
 medical  college  had  students  not  only
 from  various  parts  of  India  but  also
 from  other  countries  like  Malaysia
 and  Singapore.  These  students  and
 their  parents  have  spent  Rs.  25,000
 to  35.000  with  high  hopes  and  the
 ambition  of  their  becoming  good  doc-
 tors.  Now  they  find  to  their  dismay
 that  they  have  been  cheated  to  the
 tune  of  Rs.  40  lakhs  and  the  students
 are,  so  to  say  in  the  streets.

 I  want  to  know  why  the  Govern-
 ment  of  Haryana  and  the  Govern-
 ment  of  India  did  not  take  any  action
 when  this  matter  was  brought  to
 thelr  notice.  It  is  a  mater  of  regret
 that  in  spite  of  the  agitation  by  the
 students  in  the  most  peaceful  and  de-
 mocratic  way  and  in  spite  of  the  pub-
 lic  sympathy  for  their  cause,  no
 netion  has  been  taken  by  the  govern-
 ment  so  far.  Here  is  a  case  where
 v2  LS.—3
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 the  students  never  played  into  the
 hands  of  the  politicians.  Though  the
 hon.  Minister  made  a  promise  that
 their  problems  would  be  looked  into
 and  something  would  be  done,  he  has
 not  done  anything.

 The  students  and  their  parents
 have  made  one  suggestion  to  solve
 this  problem.  That  suggestion  is  that
 a  trust  should  be  created  to  run  this
 college  and  it  should  be  given  att-
 liation  and  recognition.  Why  should
 the  government  not  agree  to  this
 suggestion?

 The  Minister  in  his  statement  the
 other  day  mentioned  that  the  marks
 obtained  by  the  students  who  gained
 admission  to  this  medical  college  are
 much  lower  than  those  obtained  by
 students  in  other  medical  colleges.  I
 am  told  that  students  have  been
 admitted  to  this  college  strictly  in
 conformity  with  the  rules  and
 regulations.

 Instead  of  wasting  any  further  time
 or  resources,  the  Haryana  Govern-
 ment  should  take  over  this  college
 and  the  Central  Government  should
 assist  them  financially  for  this  take
 over.  Since  most  of  the  private  me-
 dical  colleges  are  running  at  a  !oss
 and  perpetrating  fraud  on  their  stu-
 dents,  all  the  medical  colleges  should
 be  taken  over  by  the  government.  I
 hope  the  hon.  Minister  will  find  and
 announre  a  solution  for  this  problem.
 7.53  hrs.

 [Mr.  SPEAKER  in  the  Chair]
 SHRI  PILOO  MODY  (Godhra):

 Mr.  Speakcr,  sir,  I  think  this  matter
 has  dragged  along  long  enough.  It
 has  been  going  on  for  months  and
 months,  and  I  cannot  understand  the
 capacity  of  a  country  to  just  allow
 things  to  drift  in  this  fashion.  When
 will  somebody  with  some  foresight
 and  vision  step  in  to  steam  this  rot?
 For  months  we  have  had  this  situa-
 tion  and  there  seems  to  be,  after  hav-
 ing  exhausted  all  avenues,  only  one
 solution  and  that  one  solution,  accord-
 ing  to  equity,  according  to  justice  so
 thit  nubody  is  hurt  and  nobody  is  fav-
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 oured,  ig  to  allow  the  boys  and  their
 parents  to  run  the  institution  on  their
 own.  There  is  no  other  solution  to
 this  problem.  I  do  not  understand
 what  the  Minister,  week  after  week,
 is  doing.  I  do  not  know’  what  the
 hell  he  is  doing  to  arrive  at  a  solu-
 tion  that  will  hand-over  the  institu-
 tion  to  the  parents  and  the  students
 themselves.

 It  has  been  suggested  that  at  the
 head  of  the  cooperative  society  or  the
 institution,  there  is  to  be  some  pro-
 min  nt  man.  I  believe,  Sir,  vou
 yourself,  that  is,  the  Speaker  of  the
 Lok  Sabha  has  taken  a  great  interest
 in  this  matter.  I  think,  it  would  b-
 very  befitting  if  the  Speaker  himself
 was  to  lend  his  name  to  this  institu-
 tion  so  that  it  gets  a  cortain  sobriety,
 so  that  public  funds  that  may  be  en-
 trusted  to  it,  at  some  future  date,  are
 safeguarded.  TI  cannot  understand.
 therefere,  what  is  it  that  holds  back
 the  Minister  in  making  an  announce-
 ment  alone  the  lines  that  the  Gov-
 ernment  has  accented  the  society  as
 has  been  formed  by  the  students.
 Let  them  go  through  the  articles  of  a
 association  and  decide.

 We  just  now  had  an  offer  from
 Prof.  Madhu  Dandavat:.  I  will
 add  my  own  offer  to  that  along  the
 lines  of  Prof.  Madhu  Dandavate.
 You,  Sir,  yourself  have  also  offered
 to  helo  this  institution  by  lending
 your  nam*.  I  do  not  understand
 with  all  this  assurance,  what  is  hold-
 ing  up  the  Minister  from  allowing
 this  sort  of  society  to  be  formed  and
 helping  the  students  to  get  back  the
 assets  which  the  previous  manage-
 ment  may  have  acquir’d  or  may  have
 squandered.  The  only  thing  that  the
 Government  has  to  do  after  having
 accepted  the  principle  is  to  see  that  all
 moneys  that  have  hitherto  been  col-
 lected  are  extracted  or  taken  from
 those  who  have  run  the  institution  in
 the  past  and  handed  over  to  the  new
 society  and  to  make  good,  if  neces-
 sary,  a5  8  very  special  case,  any
 amount  that  may  have  been  squan-
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 dered,  that  is  to  say,  to  take  posses
 sion  of  the  assets  such  as  they  are
 hand  them  over  to  the  new  society
 and  solve  this  problem  once  and  for
 all.

 Does  Mr.  Khadilkar  really  think
 that  if  he  gives  us  no  reply  today,  he
 will  not  be  called  upon  to  give  the
 reply  next  week  or  the  week  after
 that?  It  must  come  to  an  end.  You
 cannot  allow  it  go  on  and  on.  I
 understand  he  was  not  well  for  a  few
 davs.  We  can  give  him  a  few  days
 grace.  Let  us  arrive  at  some  con-
 clusion.  How  long  can  you  expect
 ‘he  students  to  be  on  the  _  streets
 like  that?

 SHRI  C.  K.  CHANDRAPPAN
 (Tellicherry):  Mr.  Speaker,  Sir,  at
 the  very  outst,  IT  must  make  one
 thing  very  clear  that  what  is  happen-
 ing  in  the  Faridabad  Medical  Col-
 lege  is  not  an  isolated  phenomenon.
 It  is  the  result  of  large-scale  com-
 mercialisation  which  being  permitted
 in  the  field  of  education,  particularly,
 in  th  field  of  technical  education,  be-
 cause  the  private  management  who
 are  amassing  money  at  the  cost  of
 parents  and  students  have  found  that
 it  is  more  profitable  to  run  a  medical
 college  or  an  engineering  college.  As
 a  result  of  that,  there  is  the  mush-
 room  growth  of  medical  colleges
 utilising  the  name  of  great  people,
 utilising  the  mame  of  people  in
 authority.

 8  hrs.

 When  the  Minister  and  the  Govern-
 ment  says  that  these  students  have
 net  obtained  sufficient  marks,  let  them
 80  and  try  their  luck,  I  would  like
 to  ask  one  question.  Was  the  Min-
 ister  sleeping,  or  were  the  Govern-
 ment  sleeping,  at  the  time  when  this
 Trust  came  for  sanction?  This  Trust
 which  was  formed  in  the  name  of
 Guru  Govind  Singh  Vidva  Sevek
 Society  had  applied  for  permission
 to  run  this  racket  of  Medical  College,
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 and  Government  had  pracefully  given
 It  was  known  to  the  Go- permission,

 vernment  that  Rs.  0,0U0  would  be
 taken  as  donation  and  7  another

 Rs.  10.000  would  be  taken  as  tuition
 fees.  After  that,  the  studints  were
 thrown  in  the  streets,  Many  month:
 have  passed.  We  had  th:  pleasure
 of  discussing  this  matter  in  this
 House  three  months  ago.  This  is  not

 a  mattcr  to  be  discussed  just  acade-
 mically:  there  arc  human  elements
 involved  im  it.  If  the  Minister  or
 anybody  has  the  willingness  ta  po
 to  the  Boat  Club,  he  will  see  the  stu-
 dents  who  have  been  —  undertaking
 fasts  for  several  weeks.  They  are
 raising  9  life-and-death  =  struggle,
 and  you  have  no  sympathy!  You  only
 say  that  you  are  all  for  it.  But  the
 question  is  not  whether  vou  have  hp
 sympathy  to  make,  Th  question  is
 whether  vou  are  coming  out  with  8
 nositive  suggestion  that  will  help  the
 students  out  of  it.  For  that.  there  is
 a  siigeestion  made.  It  is  very  inter-
 esting.  It  is  quite  good  that  our
 hon.  Sneaker  is  showing  —  interest
 because  vour  good  sclf,  Mr.  Speaker,
 has  been  dragged  into  this  contro-
 versy.  It  is  in  the  very  nature  of
 capitilists  like  Mr.  Piloo  Mody  that
 they  sell  everything  for  making
 profi.  (Interruption)  It  is  in  the
 very  character  of  capitalists.  Mr.
 Speasccr.  vour  name  has  been  misused
 in  this...

 MR.  SPEAKER:
 Do  not  worry.

 SHRI  C.  K.  CHANDRAPPAN:  32

 It  is  not  misused

 think.  it  is  misused.  If  you  say
 otheiwise,  then  I  do  not  have  any
 objection.

 The  students  find  themselves  in  the
 streets,  and  those  who  have  taken
 money  and  have  committed  a  fraud
 on  the  people  and  the  Government
 are  going  away  scot-free!  Therc  is
 an  inquiry  going  on.  I  do  not  know
 how  long  this  inquiry  will  take.  Can
 Government  not  take  some  measure
 by  which  these  people  can  be
 straishtaway  booked?  Can  they  not
 take  some  measure  by  which  the
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 property  of  this  fraud  Trust  can  be
 expropriated  or  confiscated?  Then

 lend  your  support  to  the  pro- you
 posed  Trust  which  will  have  the
 bl  ssings  of  the  Speaker  and  other
 people....

 MEH.  SPEAKER:  Leave  me  out  of
 the  picture.

 SHRI  C.  K,  CHANDRAPPAN:  7
 will  be  very  happy  if  the  hon.  Minis-
 ter  comes  out.  at  the  end  of  this  dis-
 cussion,  with  a  positive  proposal  to
 immediately  implement  and  save  the
 situation.  I  am  not  interested  in
 hvaring  another  suggestion  which
 will  take  another  three  months  to
 implement  and  after  that,  another
 discussion  in  this  House.  Let  this  b>
 the  last  discussion,  Let  your  solution
 be  the  final  solution  in  the  matter.
 If  you  want  to  put  an  end  to  this
 racket,  then  giving  permission  to
 private  Medical  College  should  be
 stopped  forthwith.

 श्री  सतपाल  कप्र  (पटियाला)  :  ग्रध्यक्ष
 महोदय  इस  मेडिकल  कालेज  के  बारे  में
 सबसे  पहले  ट्रस्ट  बनाने  की  लजवीरा  मैने  की
 थो।  इस  मामले  का  और  कोई  हल  है.  नहीं  ।
 पंजाब  के  चीफ  मिनिस्टर  और  हार  के  चीफ
 मिनिस्टर  से  भी  बाग  चीत  की  ।  बंगो  लाल  जो
 से  मेरी  वातचीत  नहीं  हुई  है  a  चंकि  ट्रस्ट  बनाने
 की  प्रयोजल  मैते  दी  थी  गौर  यह  भी  कहा  था  कि
 25  लाख  कयये  मैं इकट्ठा  करके  दंगा  अगर  ट्रस्ट
 बन  जाय  1  अरब  वह  ट्रस्ट  बना  दें  तो  उस  में  कौन
 हों,  कि  7  को  पैसे  मिल  सकते  है?  मेरा  प्रोयोजल
 यह  था  कि  एक  उसमें  स्पीकर  साहब  हों,  दूसरे
 सरदार  जोगेन्दर  सिह  हों,  माततोय  a  जीलाल
 श्रौर  माननोय  ज्ञानी  जैलसिह  हों,  माननीय
 दीक्षित  जी  हों  -  इत  के  नाम  पर  ट्स्ट  हो  |

 श्री  शशि  भूषण  (दक्षिगो  दिल्ली)
 अध्यक्ष  जी.  ञ्रा  के  नाम  पर  में  50  लाख  एाया

 इकट्ठा  कर  सकता  हैं  क्योकि  ग्राप  की  की।त  क्झे
 पता  है  ।
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 अध्यक्ष  महोदय  :

 लीजिये  |
 मेरा  नाम  इसमें  त

 श्री  सतपाल  कपूर  :  l4  लाख  रुपया

 पुरावों  सोप्तायटों  के  पास्त  पडा  हुमा  है  ।  चार
 लाख  को  जमीत  है  और  मुझे  बतावा  गया  है
 कि  i0  लाख  रुपया  विद्यार्थीपों  के  पास  बाको

 है  ।  यह  28  लाख  रुफ्या  जब  तक  नहीं
 मिलेगा  यह  द्रस्ट  कामयात्र  नहीं  हो  सकता

 हैं  और  यह  तब  तक  कामयाब  नहों  होगा  जब

 तक  ह॒रियागा  के  चोक  मिनिस्टर  का  कोगओ-

 परेशन  न  हो  ।

 जी  सोत्नायटी  ड्स  समय  है  उत्तका  चेयर

 मैं  पटते  बाला,  सरदार  ज्ञान  सिह,  आसाता  से

 पैसा  नहीं  देगा  जब  तक  उत  को  डर  नहीं  होगा  कि
 मैं  जेल  के  अन्दर  हो  जाऊंगा  ।  तभों  वह  पैसा

 देगा,  अन्यवा  ावानों  से  वह  पता  देने  वाला

 नहों  है।  इपलिए  स्वास्थ्य  मंत्रों  जो  ऐसा  कोई
 इंतजाम  करें  जिससे  हिरयाणा  गवर्नमैन्ट  मोबि-

 लाइज  ही  जाय  बौर  जिस  सोश्षायटी  ने  बंग-

 लिंग  को  है  उत्त  के  जो  वात  तर्ता  हैं  उन  को  कंट्रोल
 करे  तब  यह  पैसा  निकलेगा  ।  और  पैसा  निकलने
 के  बाद  अगर  इसमें  अ्रच्छे  अच्छ  आदमी  आयें,
 मातनीय  मधु  दंडखबते  भी  रहें,  माननीय  पीलु
 मोदी  जी  तो  कभी  सीरियस  नहीं  होते,  अगर

 इस  ट्रस्ट  में  अच्छे  आदमी  आये  तो  यह  ट्रस्ट
 कामयाब  हो  जायगा  और  मडिकल  कालेज
 बन  जायेश  और  विद्याथियों  का  भला  हो
 जायगा।  इसलिए  मै  मंत्नी  महोदय  से  कहना
 चाहता  2,  कि  अप  अपने  qs  झ्रफिसेज  का

 इस्तेमाल  करे  ।  पंजाब  और  बिहार  के'चीफ

 मिनिस्टर्स  तैयार  हैं,  आप  हरियाणा  पर  जौर

 डालवाइये  ।  इसके  अलावा  और  कोई  चांरा

 नहीं  हैं  ।

 SHRI  VASANT  SATHE  (Akola):  I
 was  hoping  after  the  last  discussion
 when  the  hon.  Minister  had  to  come
 with  a  very  disappointing  reply
 which,  I  am  sure,  he  himself.  must
 have  been  disappointed  after  the  as-
 surance  he  had  given  that  a  solution

 i973  by  Minister  of  Health  &  Family  388
 Planning  re.  G.  G,  Singh  Medical

 College  Faridabad  (Disc.)
 is  afoot  to  solve  the  problem.  He
 said:  ‘Just  give  me  one  week  so  that
 I  may  come  with  that  solution  next
 week,’  Therefore,  he  must  have  been
 hoping  that  some  solution  was  likely
 to  be  found  and  I  am  sure,  he  :nust
 have  been  highly  disappointed  to
 come  on  the  22nd  to  make  a  statement
 which,  to  say  the  least,  was  a  slap  in
 the  face  of  these  young  men.

 Let  me  at  the  outset  clear  some  of
 the  confusions  which,  it  seems,  some
 of  your  officers  or  informants  have
 created  in  you  and  througn  you  even
 in  the  public  and  the  confusion  is
 this.  You  had  said  that  the  parents  of
 these  boys  had  bought  their  places.
 There  was  a  hint  in  the  Rajya  Sabha
 that  there  is  black  money  and,  there-
 fore,  people  can  give  capitation  fee,
 meaning  thereby  that  probably  these
 children  are  the  children  of  black-
 marketeers  or  very  rich  men  or  sons
 of  seths.  But  do  you  know  that  a
 majority  of  them,  practically  all  of
 them,  are  sons  of  middle-class  and
 ordinary  people.

 SHRI  K.  PP.  UNNIKRISHNAN
 (Badagara):  They  have  sold  property
 and  come  here.

 SHRI  VASANT  SATHE:  Majority  of
 them  are  sons  of  doctors  who  are  look-
 ing  to  their  sons  to  take  over  their
 business.

 SHRI  PILOO  MODY:  Let  not  the
 sing  of  the  fathers  be  visited  on  the
 sons;  otherwise,  what  will  happen  to
 your  children?

 SHRI  VASANT  SATHE:  Your
 children  will  be  safe,  Mr.  Piloo  Mody.
 You  need  not  worry.

 May  I  state  there  for  your  informa-
 tion.  one  girl,  Paramjit  Cheema  is
 a  daughter  of  a  Jawan  in  the  Air
 Force.  Another  one,  Pratiba  Raina,
 is  a  daughter  of  a  teacher.  The  third
 one  is  Manjeet  Singh  Gulani,  son  of
 a  teacher  and  the  fourth  one  is  Mohan
 Lal  Garg,  son  of  a  police  constable.
 Are  these  people  blackmarketeers?
 What  sort  of  sympathy  are  we  going
 to  have  for  our  young  men  in  this
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 country  if  we  are  going  to  get  away
 with  this  sort  of  feeling?  Therefore,
 Sir,  let  us  disabuse  our  minds  once  for
 all.  These  are  not  the  sons  of  free
 brokers  and  looters.  You  cannot  say
 thut  they  are  useless  fellows,  trying
 ty  get  inio  the  medical  colleges.  I  may
 inform  you  that  most  of  these  boys  ful-
 ii]  the  minimurn  requirement  of  the
 medical  council,  that  is  45  per  cent
 marks.  They  have  got  more  than
 that.  Out  of  70  those  who  got  bei-
 ween  45  to  50  are  only  23.  There  are
 l6  first-classes,  34  higher  second  classes
 and  97  second  classes.  Are  these  re
 jects?  Can  you  say  of  them  that  they
 are  good-for-ncthing  fellows?  Do  you
 mean  to  say  that  second-class  boys
 must  not  have  any  chance  to  get  into
 the  medical  colleges?  Sir,  it  is  an
 accident  in  this  country  that  because
 we  have  only  a  few  medical  colleges
 there  is  this  stiff  competition  and  oniy
 tnuse  getting  60  or  70  per  cent  get  ad-
 mivtved,  It  is  all  the  more  reason  why
 we  should  not  deny  medical  education
 le  these  boys.

 What  is  immediately  required  is
 this.  You  should  confirm  your  deter-
 mination  to  act.  What  was  the  =  pro-
 muse  given  by  your  predecessor?  He
 suid:  If  a  trust  is  formed  we  will  be
 giving  all  our  help  and  I  will  use  my
 good  offices.  We  know  the  strength  ot
 these  words  when  Dikshitji  says
 ‘good  offices’.  Why  should  you,  as  his
 successor  be  scared.  All  that  was
 liegded  was,  a  trust  ought  to  be  form-
 ed.  The  Punjab  Chiet  Minister  tried.
 He  unfortunately  fell  in  a  trap.  He
 called  a  meeting  of  people  for  which
 this  very  gentleman  Gyan  Singh  was
 callel;  he  practically  conducted  that
 meeting.  And,  he  tried  to  sidetrack
 the  whole  issue  and  take  it  to  Patna.
 What  has  Patna  got  io  do  with  _  this.
 Sir?)  This  is  a  very  simple  issue.
 This  is  matter  relating  to  Faridabad
 Medical  College,  a  simple  issue  and
 you  should  concentrate  on  that.  His
 point  was  this:  If  Patna  College  is
 alloved  to  be  started  by  Bihar  Gov-
 ernr2nt  then  I  will  take  all  these
 boys  away  there.  That  is,  from  frying
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 pan  to  the  fire.  That  was  the  trap.
 You  were  likely  to  fall  a  prey  to  that
 but  you  fortunately  corrected  your
 self  py  saying.  they  would  not  be
 tuken  there.  You  declared  it  in  the
 Rajya  Sabha.

 You  wanted  a  Society  under  the
 Societies  Act.  The  parents  have  form.
 ed  a  Society.  The  parents  by  them-
 selves  cannot  run  it,  they  cannot  raise
 the  money,  Therefore,  leaders  of  the
 community  from  Punjab,—respected
 leuders  like  Dr.  Jogindar  Singh,  our
 respected  Speaker,  Shri  Sat  Pal
 Kapoorji  and  others—who  are  quite
 willing  to  associate  themselves.  So,
 take  their  help.  What  is  there  to
 stop  you  from  doing  that?  Money  will
 be  no  problem  provided  you  agree  to
 do  this.  Society  ought  to  be  formed
 by  those  who  are  at  siake.  They
 have  formed  a  society.  All  that  you
 are  required  to  do  is,  get  back  the
 money  which  is  their  own  money.

 tam  surprised  at  what  the  Minister
 suid  iast  time.  Sir,  this  is  my  last
 pcint.  He  said:  What  can  I  do?  This
 is  an  inter-State  matter.  We  are
 handing  it  over  to  the  CB].  Where
 does  the  CBI  come  into  the  picture
 at  all  in  this?  Gyan  Singa  in  that
 booklet  has  accepted  that  he  has
 taken  money  and  all  that  you  have  to
 do  is,  you  should  utilise  your  in-
 fluence.  Do  you  mean  to  say  that  you
 are  so  much  helpless  in  the  matter
 that  you  could  not  arrest  these  _  per-
 sons  even  after  police  complaint  has
 been  made?  You  should  say:  Give
 the  monev  or  otherwise  I  will  put  you in  jail.  Do  you  mean  to  say  that
 you  are  so  helpless  to  do  that?

 Iam  reminded  of  a  story  of  Maha-
 bharatha.  Lord  Krishna  had  told
 Arjuna  after  removing  the  chakra
 trom  the  Sun.  Here  is  the  Sun,  that is  the  accepted  fact,  proved  fact,  that
 he  has  their  money  and  here  is  the
 Jayadrath,  that  is  the  fellow  Gian
 Singh  Purewal;  Arjun,  shoot  with  the arrow.  But  Arjun  says:  ‘Wait,  Sir.  1 will  put  it  before  the  CBI:  I  will  have the  CBI  inquiry  first’.  Tf  Arjun  had sald  that.  the  whole  Mahabharata
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 would  have  been  reversed  and  Kaura-
 vas  would  have  won.  So  oh,  Aijun  of
 today  please  for  Gods  sake,  do  not
 throw  away  your  gandiv  and  do  not
 plead  helplessiess  and  do  not  give  this
 unsolicited  advice...

 MR.  SPEAKER:  Afjun  is  very  much
 hesitating  to  fight.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 He  cannot  tight  without  Krishna,

 SHRI  VASANT  SATHE:  This  advice
 is  most  uncharitab-e,  to  tell  the  boys:
 go  and  tey  your  luck  in  other  medical
 colleges  in  the  country.  Do  not  do  it.

 Lastly,  I  would  say  this,  These  sons
 of  Punjab,  if  they  coul:|  fight  on  the
 ront  and  save  this  land,  you  k  iow

 what  they  are  made  of.  Up  till  now,
 these  boys—[  know  them  personally--
 have  been  agitating  for  the  last  eight
 months  most  peacefully  and  in  a  dis-
 ciplined  manner.  Do  not  provode  the
 vouth  of  the  country.  This  is  very
 wrong.  When  we  meet  them,  we  58४
 we  will]  find  a  colution.  Let  us  not
 betray  them  because  tien  that  pro-
 vokes  the  vouth  to  violence.  which  is
 a  very  undesirable  thing.

 I  would  tell  the  Minister:  do  not
 begin  with  a  failure.  I  do  not  want
 him  in  this  Ministry  to  begin  with  a
 failure.  This  ig  a  very  ticklish  child
 that  he  has.  Therefore.  I]  hope  he  will
 come  forward  with  a  real  solution.  We
 have  given  him  suggestions.  We  have
 given  a  proposal.  Here  is  the  society.
 Join  it.  Help  it.  Get  the  money
 back.  Catch  hold  of  that  man  by  the
 colar  and  get  the  money  back,  Then
 let  these  great  men  join  that.  As  Sat-
 pal  has  said,  there  will  be  no  problen:
 of  money.  Do  not  give  a  ‘no’.  That
 is  all  |  want  to  say.

 MR.  SPEAKER:  Dr.  Austin  wants  to
 speak.  The  hour  of  interruption  is  al-
 ready  reached.  What  I  propose  is  that
 we  continue  this  discussion  on  another
 day.  Meanwhile,  the  Minister  will
 have  some  time  to  come  prepared  in
 view  of  the  views  expressed.

 SURI  PILOO  MODY:  We  will  give
 rim  some  time  to  prepare.  But  next
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 lime,  if  he  igs  not  prepared,  we  are
 going  to  persecute  him.

 MR.  SPEAKER:  Persecute  or  prose-
 cute?

 SURI  PILOO  MODY:  I  will  perse-
 cute  him  and  you  can  prosecute  him.

 DR.  HENRY  AUSTIN  (Ernakulam):
 It  has  veen  a  distressing  experience  for
 those  of  us  wo  had  been  seeing  about
 I7G  stude ts  of  the  Faridabad  Medical

 College  drawn  from  different  regions
 of  the  country  with  a  few  from  over-
 seas  also  facing  sa  much  of  anxiety,
 uncertainty  and  mental  and  physical

 in  the  past  many  days  or
 For  us  MPs  and  others

 whose  conscietce  is  rouserl  on  this
 wsue,  the  only  question  we  would
 asa  of  Government  anc  other  MPs  and
 all  tho-=  who  gre  interested  is:  on
 which  side  of  the  barricade  are  we.
 when  on  the  one  side  some  people  pre-
 tending  to  be  great  philanthropists

 or  educationists  but  who  ultimately
 have  unfolted  tnemselves—I  do  not
 wact  to  use  a  harsh  word,  I  wish  to
 be  milkimas  persons  who  do  not  keep
 their  promise?  I  might  have  used  the
 word  'crooks  or  people  who  have  prov-
 ed  that  they  are  unfit  to  come  to  the
 public  life  with  such  motives.  Prob-
 abv.  the  Government  encouraged
 these  nrivate  medical  colleges.  perhaps
 thinking  that  the  commercial  or  in-
 dustrial  surplus  capital  could  be  con-
 varted  into  a  philanthropical  and
 charitable  capital.  So,  this  kind  of
 medical  colleges  was  encouraged.  But
 later  on,  from  one  end  of  the  country
 to  the  other,  about  27  students  are
 already  suffering.  and  it  has  proved
 that  even  the  great  sanctum  sanctorum
 of  educational  and  cu‘tural  centres  is
 being  prostituted  or  desecrated  by
 money-hungry  and  power-hungry  peo-
 ple.

 In  this  case  in  Faridabad,  the
 tragedy  is  this.  From  the  very  start
 of  this  project.  it  looks  or  it  seems
 it.has  proved  the  ulterior  motive  that
 motivated  these  people.  For  instance.
 they  first  wanted  to  start  this  college
 at  Karnal,  and  in  spite  of  tho  Haryana

 strain
 many  months,
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 aid  at  the  same  time  alow  these Governments  refusal  to  change  t..5

 venue,  they  unilateraliy  changed  ine
 location  and  they  started  it  at  Farida-
 bad.  Then  again,  for  no  reason,  they
 took  tie  twin  endeavour  and  made  an-
 other  efiort  of  the:r  own  at  Patna.
 There  also,  it  has  become  a  miserable
 failure.  If  you  go  through  the  pros-
 pectus—for  want  of  time  I  am  _  not
 going  into  the  documents  which  I  have
 before  me—of  this  college,  which  they
 have  put  out,  you  wi-]  find  that  they
 have  been  trying  to  capitalise  or  mis-
 use  tre  name  of  a  holy  person,  the  l0th
 Guru,  who  is  highly  revered  all  over
 the  country.  They  have  been  bringing
 in  the  Planning  Commission  saying
 that  the  Planning  Commission  has  not
 succeeded  in  filling  the  gap  by  bring-
 ing  in  more  colleses.  Then  they  are
 raising  the  problem  of  youth  and  all
 kinds  of  efforts  have  been  made  to
 project  ahe  image  that  they  are  out
 to  4elp  a  charitable  or  philanthropic
 cause.  But  it  has  been  vroved  other-
 wise.  From  my  State.  a  number  of
 them  have  come  from  my  constituency.
 I  have  talked  to  them  and  I  have  found
 how  distressing  their  feeing  is,  and
 how  uncertain  they  are.  Some  people
 have  come  from  overseas,  from  Malay-
 sia;  they  came  to  me  and  said  that
 they  do  not  want  to  go  back  to  their
 country  if  their  medical  college  is
 rehabilitated.  I  was  frightened.  It  is
 seldom  that  I  am  frightened.  But  these
 men  and  women  do  not  want  to  go
 back;  they  will  end  themselves  here.
 Such  is  the  strain  under  which  they
 are  made  to  suffer,  and  are  subjected
 to,

 Se  many  facts  have  been  given  and
 I  do  not  want  to  prolong  my  speech.
 Everyone  who  sees  the  magnitude  of
 this  problem  and  the  seriousness  of
 this  problem  is  much  concerned  about
 it.  I  am  sorry  to  say  that  the  hon.
 Minister  whom  I  respect  very  much.
 has  not  been  able  to  give  at  least  a
 ray  of  hone  to  these  70  men  who
 have  been  looking  to  him  for  some
 kind  of  encouragement.  and  it  is  not
 nine  that  we  allow  these  duners  to  go
 round  as  fhauch  nothing  has  happened

 young  men  to  die  in  the  Boat  Club
 lawns  on  Rafi  Marg.  Although  there
 is  an  enaguity.  I  think  that  it  is  not
 righi  that  since  these  people  have  not
 been  able  to  run  the  college  according
 to  their  programmes  and  prospectus
 it  snould  be  presumed  that  they  have
 defalcated  or  they  have  run  away
 from  their  responsibility  or  they  have
 misappropriated,  if  I  may  say  so.
 The-efore,  such  legal  and  _  technical
 considerations  should  not  stand  in  the
 way  of  the  Government  in  meeting
 out  justice.  I  for  one  am  not  at  all
 in  favour  of  this  capitation  fee  even
 in  the  nrivate  colleges,

 In  this  ease,  because  the  Govern-
 ment  have  followed  the  policy  of  en-
 couraging  private  colleges,  some  people
 have  come  and  prospectuses  have  been
 issued  saying  that  the  State  Govern-
 ments  are  there,  and  so  these  young
 men  have  come.  Therefore.  they
 should  not  be  penalised  because  it  is
 the  responsibility  of  the  Government
 having  pushed  a  policy.  When  these
 people  have  come  forward  in  pursuit
 of  higher  learning  to  serve  the  country.
 it  is  our  resvonsibility  to  see  that
 they  do  not  suffer,  and  it  is  not  justi-
 fiable  to  take  out  a  leaf  from  a  book
 of  law  or  procedure  and  say  it  cannot
 be  done.  We  see  parents  and  others
 have  come  forward  and  I  am_  sure
 there  are  enough  charitably-disposed
 or  vhilanthropic  people  who  are  con-
 cerned  about  the  youth  of  the  country.
 to  come  forward.

 I  am  sure  the  Government  have
 equal  responsibility  to  rise  up  to  the
 occasion  and  meet  this  cha‘lenge  and
 see  that  those  who  have  duped  these
 young  men  from  difierent  countries
 are  put  to  jail,  and  start  a  medical
 college  which  will  be  the  result  of  a
 trust  that  should  come  forward  with
 massive  Government  support.

 MR.  SPEAKER:  There  is  quite  a
 long  list  of  M2mbers  who  still  want
 to  participate.  What  I  propose  is,  we
 postpone  this  discussion.  The  hon.
 Minister  has  already  known  your
 views.  I  am  told,  indirectly.  he  stil!
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 {Mr.  Speaker]
 wants  some  time.  I  shal
 again  at  another  time.  I  do  not  pro-
 pose  to  fix  a  target  date.  I  shall  give
 him  some  time;  in  the  meanwhile  in
 some  shape  these  things  may  mate-

 fix  it  up

 rialise.  You  want  to  hear  his  reply
 now?

 PROF.  MADHU  DANDAVATE:  Even
 without  a  reply  if  he  starts  the  col-
 lege,  we  are  happy.

 MR.  SPEAKER:  I  am  watching  his
 tace:  there  is  no  smile.  Therefore  I
 aijourn  it  to  another  day
 (Interruptions)  No  time  like  one  week
 please  do  not  ask  the  time.  Maybe
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 earlier  also.  I  do  not  fix  any  day.  He
 may  consider  to  deal  with  it  with  a
 little  imore  care,  with  more  caution
 also,  New  light  has  been  thrown  on
 it  by  Members,

 SHRI  PILOO  MODY:  Let  the  Minis-
 ter  understand  he  is  being  charged  to
 find  a  solution,

 MR  SPEAKER:  He  has,  of  course.  I
 personally  know  it.

 8.27  hrs.

 The  Lok  Sabha  then  adjdurned  till
 Eleven  of  the  Clock  on  Thursday
 March  29,  973/Chaitra  8,  895  (Saka).


